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CENTRAL ADMINISTRATIVE TRIBUNAL, 
BOMBAY BENCH, MUMBAI. 

R.P.No. 15/2011 
ifl 

O.A.No. 728/2000 

Dated this Tuesday the 10'  Day of January, 2012. 

Corain Hon'ble Shri Justice A.K. Basheer, Member (3) 
Hon'ble Shri R.C. Joshi, Member (A). 

Dayanand N. Misalkar 	 . . Petitioner. 

(By Advocate Shri G.S. Walia) 

Versus 

Union of India and Ors. 	 .. Respondents 

(By Advocate Shri V. S. Masurkar) 

Order (Oral) 
Pr 	Justice A.K. Basheer, Member (3). 

Shri G.S. Walia, learned counsel for the 

review petitioner seeks permission to Qithdraw the 

sIYi)etition. •Perrhission is granted. 

The Review Petition is dismissed as 

L'$9t

h.drawn.
lvi 

3. 	The learned counsel f&-±he Applicant seeks 

permission to withdraw N.P.No.526/2011. * Permission 

is granted. M.P. stands dismissed as withdrac.anJ 
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